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FORM—'AA'

COMMUNICATION WITH REGARD TO AUTHORISED PERSONS TO INTIMATE NAME OF
CANDIDATES SET UP BY POLITICAL PARTY

FOR USE AT ELECTIONS TO COUNCIL OF STATES AND LEGISLATIVE COUNCIL

To,
1. The Chief Electoral Officer,

......... Kirald ﬁ”‘i%{(Stam,’i}m&ﬂ%ﬁﬂmy)
*2.

The Returning Officer for the biernial/bye-election to the Ceuncil-of States/Legislative
. = i
Councii by Assembly members .......... ZALAGE. R N e s i s

OR

*The Returning Officer for the biennial/bye-election from

T TSRy T R {Constituency)

Subject: Biennial/Bye-clection to  Ceuncil—of—States/Legislative Council from

A 3%2';‘52 £ 5 S — .. (State/Unien-Territory - Authorization of
personis] to intimate name(s} of candidate(s).

Sir,

I hereby communicate that the following Person(s) has/have been authorized by
............ Wqﬁﬁm Party, which is a National Party/State—Party/
Registered Wnrecospised Parly in the State 0oL S 3 . 3 2 . O, to

intimate the name(s) of the candidate(s) proposed to be set up by the Party at the election cited
above -

1 State/District{s)/area(s}/
Name of person authorizad Name of office held Constituency/Constituencies in
to send notice | in the party respect of which he has been
o 4 I authorized
1
!
r
|

E
|
{
-
E TOIT SrAR wrt TATwr
|
|
|
|
i

SR—— E MTART STAAT et
B s f ZAL “9’3"?\1

|

|
L_ |




o W

2, The specimen signature of the above mentioned person(s) so authorized are given
below :

1. Specimen signatures of Shri .
E'T'.“""wi&*ﬁ;‘v’;:? N "k
1 SRR i =, ol {ii
P Seecimnan signatures OF BHTL B4 et crernss i osuinesmsis i mm e ore s b e sy
1 PR S I RN S R 7L - N
3 SEBeInenl SIEHAtrRE OF BHIT I ciirsrns rere svnsisnissseses st s domsseomsvasiss s st
L L1 [ —— L) T SRR ———
Yours faithfully,
I L
¢ \x:f’i'bl
Place : New Delhi {JAGAT PRAKASH NADDA)
National President
Date : Lo 0ln202l Bharatiya Janata Party

#

{Seal of the Party)
*Strike out whichever is not applicable.
**Mention name of Graduates'/Teachers'/Local Authorities' Constituency, as the case may be.

N.B. 1. This must be delivered to the Returning Officer and the Chief Electoral Officer not
later than 3.00 p.m. on the last date for making nominations.

2. Form must be signed in ink by the office bearer{s] mentioned above. No facsimile

signature or signature by means of rubber stamp, etc., of any office bearer shall be
accepted.

3. No Form transmitted by fax shall be accepted.

ok o e ok ok ook ok R



FORM~—'BB’

NOTICE AS TO NAMES OF CANDIDATES SET UP BY THE POLITICAL PARTY FOR USE AT

To

ELECTIONS TO COUNCIL OF STATES AND LEGISLATIVE COUNCIL.

1. The Chief Electoral Officer,

..niii?ﬁ?ijéi;%ﬁﬁTﬁ.”.“.“.n".“.”.ﬂ."."..(State/Lyan:n;:e;nu;;ay)

*2. The Returning Officer for the biennial/bye-election to the Geuncil-of States/Legislative
Council by Members of Legislative Assembly .............. 3; _ - { ..... A %X { ..................

OR

*The Returning Officer for the biennial/bye-election from

**

(Constituency) from the State of

......................................

Subject: Election to Ceuncit-of—States/Legislative Council from...... by % 9 ... z ... 4 — -
(State/Union Territory)--Setting up of candidates.

Sir,

B
| hereby give notice on behalf of ;«{R,(SIESE‘};H"WZ{\

{i)

{ii)

- (party)-

that the person(s) whose particulars are furnished in columns (2) to (4) below
is/are the approved candidate(s) of the party above named, and

the person(s) whose particulars are mentioned in columns (5) to {7) below is/are
the substitute candidate(s) of the party, who will step in on the approved
candidates’ nomination being rejected on scrutiny or on his/their withdrawing
from the contest, if the substitute candidate(s) isfare still a contesting

candidate{s).
at the ensuing Biennial/Bye-election to the Gouncil-ef State/State Legislative Council.

[ ﬁéme of Mame of | Fath_ér’s/ Postal Mame of the substitute Father's/ T Postal
| the the [ Mother's/ | address of candidate who will Mother's/ | address of
| Constitu- approved Husband's approved step-in on the event of Husband's substitute
| I

ency. R candidate name of candidate approved candidate's name of candidate
‘ approved nomination being substitute
| | candidate rejected on scrutiny or candidate
' | his withdrawal from the
' | contest if substitute
| 1 candidate is still a
E " | contesting candidate o ]
1 1 2 | 3 4 5 6« | 7 ]
A . i |
| 2. |

= n 3 i b /

& K ‘ ‘ Y / /
& ™ ; x| /
| 7 S | & E /
&k £ | B = /
Kald Bte i q€ /
|5 Fol  fE |
| O £y
b < I |k &2

Cantd. on nace 2



2.

Date A8 =01 =2024

gl
* The notice in Form 'BB' pgiven earlier in favour of Shri/Smt./Sushri

........................................ M e R e 05 DETEYS BRpRDVed
sandidate, and ShiSmbl SR Mmoo as

party’s substitute candidate is hereby rescinded.

it is certified that each of the candidates whose name is mentioned above is a member
of this political party and his name is duly borne on the rolls of members of this party.

Yours faithfully,

name {in block letters)
and Signature of the authorised
Person of the Party

) e (Seal of the Party)

£ 3

% gk

N.B.

Strike out whichever is not applicable.

Mention namés of Graduates'/Teachers'/Local Authorities' Constituency, as the case may
be.

Under this column mention name of the constituency, as 1. By Assembly Members,

2. Graduates' constituency, 3. Teachers' constituency, 4. Local Authorities' constituency,
as the case may be.

1. This must be delivered to the Returning Officer and Chief Electoral Officer not later
than 3.00 p.m. on the Last date for making nominations.
2. Form must be signed in ink by the office bearer(s) mentioned above. No facsimile

signature or signature by means of rubber stamp, etc., of any office bearer shall be
accepted.

3. No Form transmitted by fax shall be accepted.

4. Para 2 of the Form must be scored off, if not applicable, or must be properly filled, if
applicable.

#d ko
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Try. Form No. 385 (P}
RECEIPT FOR PAYMENT TO GOVERNMENT
{Form No, 1, Chapter UL, Parograph 26, Financial
Hand-book Volume V. Panl) 379885
Receipt No. A ..
Place QHIy Date

Department and Office _rﬁ:;@ﬁr Wm

Received from ’Eﬁ' c:rmf::  BHEATIL

the sum of Rupees J&ﬁ@%mﬁ(_@m@;m
on acc;g;t of 1Pre = UR ST, ST =023

Signarure of Government Servant
granting the receipt.
Cashicr r.u.__,_fg gy Designation ..
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Government of Uttar Pradesh ™ 'r®s]
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Cariificate No. I IN-UP3743059869537 1W &
Certificate Issued Date ¢ 16-Jan-2024 03:52 P s
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Purchased by . OMKAR NATH CHAURASIYA
Description of Document 1 Article 4 Affidavit
Froperty Description . Not Agplicable
Consideration Price (Rs.)
First Party . OMKAR NATH CHAURASIYA
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FORM 26
(See rule 4A)

Affidavit to be filed by the candidate along with Nomination
Paper Before the Returning Officer
For election to YekeaPar'sad (name of the House)

From Lamit . Constituency {(name of the Constituency)

PART-A
X le.ﬁ_@wﬁ_ﬁmﬁ—wm o &on/daughter/wife of -ngi&y.-ﬁb$m,ahmw Mt

Aged 35 vears, resident of S6L4E] v neat i BEAAE Y postal address), a candidate at the
.abave Election, do hereby solemnly affirm and state on oath as under :-

I candidate set up by —-zwam (*Erame-of thepolitical parky¥**am contesting as

ike out whichever is not applicable)

¥
g} i SR ir i
% i {(2) My naelis enrolied in U o -~ (Name of the Constituency and the State), at Serial
: Nﬂi\ﬁ}# Part No A2=8"3"
S . “'Q i &
Q@ {H M;_y%&nmct telephone number (s} isfare A0R82-2 S Y —; wwwwwwww and my e-munil id (if any) is
\w‘; w . and my social media account(s) (if any) isfare
TGy s -
(ii)
(i)
{4} Details of Permanent Account Number PAN and status of filling of Income tax refurn :
St No. Names PAN | The financial year | Total income shown
for which the last in Income Tax
Income-tax return Return {in Rupees)
hus been Fled for the last five
Financial Years
completed {(as on 31
] March}
1 | Self ; il
. = =5 .
\lY ’ ; (iii)
W, JAIRWAL e
TSN TRRY v
i LGl B ﬁ TIN5 & = e g R =




&) des involved (give no. of
o L ihe dection, o.g. Section...cen of
R Y IRC, ete.).

L]

2 | Spouse ()

(i)
(iii)
i
(v)
3 | HUF (if Candidate is 6]
Karta/Coparcener)

(i)
Gi
(iv)
(v)
4 | Dependent-1 (i)
(i)
i)
(iv)
(v}
5 | Dependent-2 ()
(ii}
{iif)
A D e , {iv)

< v)
5 | Dependént-3........... (i)

= 1 @
o (iii)
{iv)
v)

Note ; It is mandatory for PAN holder to mention PAN and in case of no. PAN, it should be clearly
stated “No PAN alloted”, ; CE

(5) Pending criminal cases .
(i) I declars that there is no pending eriminal case against me. (Tick this alternative if there is «

no criminal case pending against the Candidate and write NOT APPLICABLE against alternative (if)
below) .

OR
(ii) The following criminal cases are pending against me :
(If there are pending eriminal cases against the candidate, then tick this alternative and score
off alternative (i) above, and give details of all pending cases in the Table below)
Table

(2) FIR No. with name and address
of Police Station concerned

(b) | Case No. with Name of the

J ien (s) of concerned

S & i | Brief deseription of offence

(e) | Whether charges have been
framed (mention YES or NO)

{fy | I answer against (¢} above is
YES, then give the date on
which charges were framed

{g) | Whether any Appeal/
Application for revision has
been filed against the
proceedings (Mention YES or
NOY




S j{,Kﬁ{v

{6) Cases of conviction ‘ e
(i} ¥ devlare that I have not been convicted for any crimins offence, {Tick this alternative, if

the candidate has not been convicted and write NOT APPLICABLE against siternative {ii) below]
OR
{ii} | bave been convicted for the oifences mentioned below :—

{If the candidate has been convicted, then tick this alternative and score off alternative (i)
above, and give details in the Table below]

Table

“fay | Case No.

{b} | Name of the Court

{c) | Section (s) of Acts/Codes
frivolved {give no. of the

Section, e.g. Sectiofi..vcuew.0f !
IPC, ete.).

{d) _ Brief description of offence
for which convicted

(&) Dates of orders of conviction

() | Punishment imposed

fo} | Whether' any Appeal has
been filed against conviction
order (Mention Yes or No)

() | If answer to (g) above is
YES, give detsils and present
us of appeal

¢ [eandidaigy to airho_m this Hem is not applicable should clearly write NOT APPLICABLE IN
IN 5 (i) and 6{i), above]

i. Detg hould be enfered clearly and legibly in BOLD letters.
thls to be given separately for each case under different Columns against each item.

5 Memais should be given in reverse chronological order, i.e., the latest case to be mentioned
first and backwards in the order of dates for the other cases,

4. Additional sheet may be added if reguired.

5. Candidate is responsible for supplying all informatiosn in compliance of !-{on’i}le Supreme
Court’s Judgment in W.P (C) No. 536 of 201 1, .
{7) That 1 give herein below the details of the assels (movable and immovable etc} of myself
my spouse, all dependents :
A. Details of movable assets :
Note : 1. Assets in joint name indicating the extent of joint ownership will alse have to be given,
Note : 2. In case of Deposit/Investment, the details including Serial Number, Amount, Date of Deposit, the
Scheme, Name of Bank/Institution and Branch are to be given.
Note : 3. Value of Bonds/Share/Debentures as per the current matket value in Stock Exchange in respect of
listed companies and as per books in case of non-listed companics should be given,

#onBe M0 iSeiAnlignt” means parents, son(s), daughter(s) of the candidate or spouse and any other person

b B | fébﬁw the gandidate whether by blood or marriage, who have no separie means of income and
éﬁxﬁ idenit on the candidate for their livelhood.



4

Note : 5. Details including amount is to be given separately in respect of each investment.
Note : 6. Details should include the interest in or ownership of offshore assets,
Explanation :~
‘For the purpose of this Form, the expression “offshore assets” includes, details of all deposits

or investments in Foreign banks and any other body or institution abroad and details of all
assets and liabilities in foreign countries’;

S. No. Deseription | self Spouse | HUF [Dependent-1|Dependent-2! Dependent-3
(i) | Cash in hand " '

(ii} | Details of Deposit in Bank
Accounts {FDRs; Term
Deposits and all other types
of Deposits including saving
accounts), Deposits with
Financial Institutions, Non
Banking Financial
Companies and Co-operative
Societies and the amount in
each such deposit.

(ifiy | Details ofinestinent in.
Bch.ds Debenmrﬁs!‘;hares

{ and units in Companies/ *

{1 Mutual Funds and others and
the amount, :;
(iv} 1 Details of investment in NSS,
Postal Saving, Insuragee /
Pohcws and Invc*simaﬂf in
any Financtatitistruments in
Post Office or Insurance
Company and the amount.

(v} | Personal Loans/advance
given to any personor entity
including Firm, Company,

e | Trust ete, and other
receivables from debtors
and the amount,

htor V. ﬁwymmmw
y:&iﬁf S (d%atls of

“ﬂ zakr,&e ‘inNo ete,

“*n%ﬂl)fﬁ}ise and

v ‘}ijkﬁ
(vii) | Yowellary, bullion and

valuable thing(s) (give details
of weight and value}

(viii) | Any other assets such as
value of Claims/Interest

(ix) | Gross Total valee




B. Details of Immovable assets:

Note : 1. Properties in joint ownership indicating the extent of joint ownership will also have to be indicated.
Note : 2. Each land or building or apartment should be mentioned scparately in this format.

Note : 3. Details should include the interest in or ownership of offshore assais,

5. No. Description Self |Spouse! HUF |Dependeni-1|Dependent-2{ Dependent-3

(i) | Apricultural Lund
Location (5}

Survey number (s)
Area (Total measurement in
i acres)
Whether inherited property
{Yes or No)
Date of Purchase in case of
self acquired property
Cost of Land (in case of
purchase} at the time of
_purchase
Any Investment on the land
by way of development,
construction etc.
Approximate Current market
value
(i) | Nom-Agricultural Land :
? Location (s}
Survey number (s}
Area {Total measurement in

.

inherited property
| {Yes &1
| Date of Pwﬁhase in case of
b oself agquu% property
Costof Land (in case of
purchasﬁ the time of
| purch
A in estment on the land
¥ of development,
T comtruct:on ete.
Approximate Current marl-.ci
_ value
(i3} | Commercial Buildings
“(including apariments)
-Location (8)
-Survey number (s)
Area (Total measurement in
sq. ft.) ]
Built up Area (Total ;
i measurement in sq. f1.}
" TR + & 1A} Bhether inherited property
Ay £ HOTa ?{c,s or No)
JGETOW ; ¥ ¢ of Purchase in case of
Penn 4 { ; _%&aequmd property
\(;) “\ V Cost of property {(in case of
purchase) at the time of
purchase




AAVEY

\\ (Vi)

P 7
e

(8 1 give herein below the details of liabilities/dues to public financial institutions and

Any Investment on the
property by way of
development, construction
ete.

Approximate Current market
value

(iv)

Residential Buildings
(including apartments) :

-Location (s)
-Survey number (s)

Area (Total measurement in
5q. fl.)

Built up Area (Total
measurement in sq. fi.)

‘Whether inherited property
(Yes or No)

Date of purchase in case of
seif acquired property

Cost of property (in case of
purchase) at the time of
purchase

JAay Investment on the land

%% |y iy pf Gevelopment,
j:{? consiruction ete,

Approximate Current market |

value., 1 L

1(v)

Others (such as izxj'crest in
property) v,

s

Total of Cu.rrem‘Market

Value of (i}téf (v} above

h

government -

before each item)

(Note : Please give separate details of name of Bank, Institution, entity or individual and amount

Dependent-2

Bank/ Financial
Institution (s)
Name of Bank or
financial institution,
Amount outstanding
Nature of Loan

S. No. Description Self | Spouse HUF | Dependent-1 Dependent-3
() |Loan or dues to

10¢her' than ,
jéww
afe (s)

Loan or dues to
an

other
in‘d}ﬁ%uaisf Entity

Amount outstanding
Nature of loan

Any other liability

Grand {otal of
liabilities
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(i)

Government Dues ©
Dues to
departments
dealing with
government
accommodation

(B)

(A) Has the Deponent been in occupation of accommodation
provided by the Government at any time during the last

ten years before the date of notification of the current
election?

If answer to (A) above is YES, the following
declaration may be furnished namely -

{1} The address of the Government accommodation ;

.................... T Y - e P S

There is no dues payable in respect of above
Government accormmodation, towards—

{a) rent;
(b) eleciricity charges;

(i)

{c) water charges; and

{d) telephone charges as on
Ithe date should be the last date of the third
month prior to the month in which the election is
notified or any date thereafier]

Note—"No Dues Certificate’ from the agencies
concerned in respect of rent, electricity charges,
water charges and telephone charges for the
above Government accommadation should be
submitted.

YES/NO
(P1. tick the
appropriate
alternative)

Government _
“transport (including |
" aircrafisdnd..

Self

Spouse HUF Dependent-1 | Dependent-2

Dependent-3

f A M
2 | helicoprer) = 4
%@‘ ' Income T&x&ugs”g
I éf;i},ST dues __?:\}q'
(vi) | Municipal/Property
| tax dues
{vil) | Any other dues
| (vii) | Grand total of all
Government dues
(ix} | Whether any other

liabilities are in
dispute, if 50,
mention the amount
involved and the
authority befors
which it is pending.

d

{9) Details of profession or ociug%t:tm‘}

WS i e

T UK

(D) SpPoUse...ooveus.ran. e

n.«&\,j A

1Sy

% OTany

o [Jg( ¥ {f’}?ﬁ@ Y




(9A) Details of source(s) of income :

423 R = SE—————
(b) Spouse.....ccimnnens

{c) Source of income, iFany, of dependents ... ..o e

(9B) Contracts with appropriate Government and any public company or companies :

(a) details of contracts entered by the cnadidate.........ccoooerns

(b) details of contracts entered into by SPOUSE......ccmvi i
(c) details of contracts entered into by dependents............ccccovnrivvrinisirrincnn

(d) details of contracts entered into by Hindu Undivided Family or trust in which the candidate or
spouse or dependents HaVe INErEST..uu i ssiniseeins

(e} details of coniracts, entered into by Partnership Firms in which candidate or spouse or
dependents a8 PATINEIS: . .o unposssoliioninsiiisst soenss i iiotars Savisnassi

{f) details of contracts, entered into by private companies in which candidate or spouse or
dependents Have SHETE.. .. .coiomaiim i ssimam it i ity s

(10) My Educational Qualification is as under :

SEpERI T

(Give details of highest School/University education mentioning the full form of the certificate/diploma/
degree course, name of the School/Callege/University and the year in which the course was completed.)

PART-B
(11) ABSTRACT OF THE DETAILS GIVEN IN (1) TO (10) OF PART-A :
1 »&ﬁ?ﬁ;@‘“omﬁ candidate Sh./Smt./Kum, DvalCart Met s
(4. T Full postal address i .1.1\41,:_(4 s fa—UA
! g a
{'3." | Number and Name of the constituency and state 191 & Cavrr. WP,
4. | Name of the Politizal party which set up the candidate (otherwise | nelep end et
write ‘Independent’) >
| 5. | Total number of ?}f}.ﬁ’ldiﬂg criminal cases sdod— PPLICPRLE
-6 | Total number of cases in which convicted Nod— RApPLicnnLE
g1 PAN of Year for which last Total Income Shown
Income Tax Return filed
(a) Candidate ﬁga”? ¢y
(b) Spouse : )
(c) HUF
{d) Dependent
8. | Details of Assefs and Linbilities (including offshore assets) in rupees
Description Seif | Spouse HUF | Dependent-]1 | Dependent-2 | Dependent-3
i e .
' Moyable,
) "‘éussei?j‘ptal valie)
li@itoyable Asset
" Purchase Price of
self-acquired
Immovable
Property




1. | Development/
construction cost of
immovable
property afler
purchase (if
agplicable)

ili. | Approximate
Current Market
| Price -

(a) Self-acquired
assei (Total Value)

4 (b) inherited assets
{Total Value)

% Liabilities

(i) | Government
dues (Towl)

(i) | Loans from Bank,
Financial
Institutions and
others (Total)

10.  Liabilities that are
under dispute

{iy | Government
dues (Total)

VERIFICATION

1, the deponent, above named, do hereby verify and declare that the contents of this affidavit are true and
correct to the best of my knowledge and belief and no part of it is false and nothing material has been

"53 i “‘f\ﬂ }QECQWW I further declare that :

(a) there is no case of conviction or pending case against me other than those mentioned in items
5 and 6 of Part A and B above:

(b} 1, my spouse, or my dependents do not have any asset or liebility, other than those mentioned in

®. K. SATS WA 7 and 8 of Part A and items 8, 9 and 10 of Part B above,
BRav & MnTagy

Lucknow 1 p &‘

i ioan . ORI S CORER LI 1 o T TR I

DEPONENT
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Note: 1. Affidavit should be filed latest by 3:00 PM on the last date of filing nominations.

Note: 2. Affidavit should be sworn before an Oath Commissioner or Magistrate of the First Class or before a
Notary Public.

Note: 3. All columns should be filled up and no column to be left blank. If there is no information to furnish
in réspect of any item, either "Nil" or "Not applicable” as the case may be, should be mentioned.
Note: 4. The affidavit should be either typed or written legibly and neatly,

Mote: 5. Each page of the Affidavit should be signed by the deponent and the Affidavit should bear on each

page the stamp of the Notary or Oath Commissioner or Magistrate before whom the Affidavit is
SWOrn.

P.S.U.P.L-103 Vidhan Sabha (169)-30-07-2019-100 Copies (Computer/Offset).






